
349 Written Answers to Questions BHADRA 1, 1913 (SAKA) Written Answen to (D.Iestions 350 

(Rs. in crores) 
------

Year ended Demand Recovery 

June 1987 612 403 
June 1988 701 474 
June 1989 801 531 

Infantry Combat Allowance for 
Soldiers 

4247. SHRI SUDHIR SAWANT: 
Will the Minister of DEFENCE be 
pleased to state : 

(a) whether the Government pro-
pose to grant an infantry combat 
allowance to the soldiers serving in 
infantry; 

{b) if so, the details thereof; and 

(c) the date from which the above 
allowance is likely to be given? 

THE MINISTER OF DEFENCE 
(SHRI SHARAD PAWAR): (a) No, 
Sir. 

(b) and (c) Do not arise. 

Review in Policy for Pension and Terms 
of Service of Defence Personnel 

4248. SHRI SUDHIR SAWANT: 
Will the Minister of DEFENCE be 
pleased to state : 

(a) whether the Government pro-
pose to review the policy regarding 
pension and tern1s of service of 
defence personnel; 

(b) whether there is any proposal to 
reduce the retirement age of defence 
personnel and absorb them in Border 
Security Force, Central Reserve Police 
Force and other para-military and 
police forces; 

(c) whether it will help in reducing 
the increasing pension burden on 
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defence budget; and 

(d) if so, the details there0f? 

THE MINISTER OF DEFENCE 
(SHRI SHARAD PAWAR): (a) to 
(d) There is no proposal to review the 
overall policy regarding the pensions 
of Defence Services personnel. The 
terms of service, including the pres-
cribed length of service, of such per-
sonnel are however. reviewed from 
time to time. 

Instructions already exist for the 
reservation of jobs under the Govern-
ment and Public Sector Undertakings 
for the placement of ex-servicemen. 

Credit-Deposit Ratio of :"oiationalised 
Banks in Kerala 

4249. SHRI T. J. ANJALOSE : Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether the Government of 
Kerala has submitted any representa-
tion for increasing the credit-deposit 
ratio of the nationalised banks in that 
State; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH): (a) and (b) 
The Reserve Bank of India (RBU has 
reported that they are not aware of any 
such representation from the Govern-
ment of Kerala. However, in the State 
level meetings organised by convenor 
bank and State Government from 
time to time, the suggestions are made 
to improve the credit deposit ratio aa4 
to avai.\ maximum instimtionalW.... 
cial support from the banks.. It U.a,. 
also be mentioned that credit-depoSit 
ratio of scheduled commercial banks 
for Kerala was 65.2% which was close 
to the ratio of 65.5% of all India. 




